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Creation of New Provincial Services 

3149. SHRI RAMESH 
CHENNITHALA: Will the PRIME MINISTER 
be pleased to state : 

(a) whether the Union Government 
have received requests from some State 
Governments for creation of provincial civil 
service on the pattern of the Indian 
Administrative Service; 

(b) if so, the details thereof; 

(c) the decision of the Government 
thereon; and 

(d) the criteria for sanctioning the 
creation of such provincial services? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 

GRIEVANCES AND PENSIONS AND 
MINISTER OF STATE IN THE MINISTRY 
OF PARLIAMENTARY AFFAIRS 
(SHRIMATI MARGARET ALVA): (a) to (d) 
Constitution and creation of Provincial Civil 
Services comes within the ambit of concerned 
State Government. Central Government has 
no role to play. 

Sale of Surplus Defence Land 

3150. SHRI MOHAN SINGH 
(DEORIA) : Will the PRIME MINISTER be 
pleased to state the details of defence surplus 
land sold to various agencies during the last 
three years, year-wi$e indicating the status 
of buyers, separately? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
MALLIKARJUN) : 
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